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and for matters connected therewith be 
instructed to report by the 30th November, 
1966." 

The question wag J>nt and the motion was 
adopted. 

LEAVE  OF ABSENCE TO SHRI ABID 
ALI 

MR. CHAIRMAN: I have to inform 
'Members that the following letter has ibeen 
received from Shri Abid Ali: 

"I am here these days participating is the 
Governing Body of the I.L.O. and its 
Committee. I shall be arriving in India on 
the 18th December. Consequently I will not 
be fortunate enough to participate ir the 
forthcoming Session to the Rajya Sabha and 
request to be excused for the same." 

Is it the pleasure of the House that 
permission be granted to Shri Abid Ali for 
remaining absent from all meetings of the 
House during the current Session? 

No hon. Member dissented. 

MR. CHAIRMAN: Permission to xemain 
absent is granted. 

Kedar Nath Sawney, General Secretary of 
the Bharatiya Jan Sangh. He had applied 
for the permission." 

 

"I first talk of the main procession. There 
the permission was sought  by thi3
gentleman,     Shri 
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THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
JAISUKHLAL HATHI): I had received a 
letter from Shri Ke»Iar Nath Sawney 
yesterday only and I have passed on that letter 
for enquiry as to how the Delhi 
Administration had informed the Home 
Ministry that he 

was one of the organisers of this procession. I 
tried to inform Shri Vajpayee but he was not 
available and I informed another Member of 
Parliament what the Deputy Commissioner 
had said so far as I know but further 
information, of course;, the Government will 
give after enquiry. I do not want to attach any 
blame on anybody who was not there or who 
wa3 not the organiser but about the persons 
who met the Deputy Commissioner about all 
the arrangements for the procession and 
discussed as to who will lead the procession or 
how it will be held, etc. the Deputy 
Commissioner in his report> said that he was 
the person who had been to him for this 
purpose. Further emquiry I shall certainly 
make and the Government will make a 
statement. 
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